=2z Lo
s l2)2¢

l,ﬂRH—‘QHE]C‘Q\)P’!%&WN&HV{& of ,E.(H‘INM.V/ \[ g H }2 P / /4’ :
years, belonging to JOLIEAIL . NLGRIAAN. QBRI

service and presently working as Of‘f'lgtﬁh‘nwdmk{' ..........
give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®;

A.

given)

Detalls of movable assets

(Assets in joint name Indicating the extent of joint ownership will also have to be

Sr,

Description

Belf

Spouse

No.
0]

Cash

L0000

Vet

Name(S] |
Pusifh | Hh ﬁgl%

Dependsnt-1

Dependant-3

e

(in

Depaosits in
Banks, Financial
Institutions And
Non-Banking
Financiaf
Companies

SR

U2y

q o0 Do=q E[})\HL

]Spp02/.

ll(_uw;,%
SR

gawaf:f

A

Ja L

(i)

Bonds,
Debentures and |
Shares in

companies

pa

NS

Nl :

i

.

(v}

Other financlal
institutions,
NES, Postal
Savings, LIC
Policles, etc

[i

{r

{v)

ﬁmr Vehicles
(detalls of
make, etc.)

Ih

[

v

I

/7

o

Jewellery (give
details of
weight and
value)

2 Og’ﬂw
(a=Ad

9 S»
CiNey
Lo
=dd.

fEUNe
(Aol A .

AN C

/e

(vii)

| of claims /

Other assets,
such as values

NIC

Intérests

MNi L

NIL

T L

MNIL

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given,
* Dependant here means a person substantially dependent on the income of the
employee.

20026




B,

Detalls of Immovable assels
[Note: Properties in joint ownership Indicating the extent of joint cwnership will
also have to be indicated]

Br.

Deseription

Seif

Dependant-1
Name

Mo,
{1}

Agricultural Land

- Location(s)

= Survey number{s)

- Extent (Total
measurement)
-Current market value

},,,}v‘\ll ] 5‘; 1(_”,’1»

G

9C\¢N'9

L

e
>
T2,
=

Dependant-2
. HNams

Dependant-3
Btc, Name

N L

NG

(i

Ron-Agricultural Land
- Locatlon(s)

- Survey number{s)

- Extent (Total i
measurement)
=Current market value

AL

|

{iii}

Buildings {Commercial
and residential)
Location(s)

~ Survey /door
number(s)

- Extent (Total
measurement)

= Current market
value

i X |

tr

()

Houses / Apartments, |
etc,

- Location(s)

~ Survey /door
number(s)

» Extent (Total
measurement)

- Current market
value

i

¥ L~

(v)

Others (such as
Interast in property)

b

L

Via

‘r

(2)

institutions and government dues:-

1 give herein befow the details of my liabilitles / overdues o puble financial

[Note : Please give separate detalls for each item)

Description

Hame & address of Bank /
Financlal

Amount cutstanding as

O cinanvenaibbrtgrensse

(2} 10

ns ft Banks

A e

(i) Loans from financial
|institutions:

4

{m) Government Dues:

(a) dues to departments

deallng with govermnment
ion

L)

(o) ﬂues to departments
dealing with supply of

water

(s

[,

{c) dues to departmeants
dealing with supply of
electricity

I




(d) dues to departments
dealing with telaphones N AL,
(2] dues to departments
dealing with government ' 7Y
transport (Including
aircraft and helicopters)
(f) Other dues, If any I y

(b} (¥) Income Tax including

surcharge [Also indicate
the assessment year upto P\L’?’ég} L - 4
which Income Tax Return /5 0 N
flied. Give also Permanent
Account Number (PAN}]
(il) Weaith Tax [Alsn
Indicate the assessrent KoL A G
year upto which Weaith
?a:; return filed. | ;
(i} Sales Tax [Only in
case of proprietary NI L : N L
business] |
(iv) Property Tax N N

€. Personal Detail

GPF/CPF/PRAN No, l NOIBS 2S5 & L{ 5—7_.‘|
Gender = [ v

P - DIV 2T VTG [T T ] oo
o R 58
Cadre “ He 7 Se Cxealaf €crvic <]

(Full Name e.g. 8.A.5.-Blhar Administrative Service,
8.5.5.- Bihar Secretarlat Service etc.)
Home District - I ff)l’& Vi /?, i J

I hereby deciare that the above detalls ara true to the best of my
knowledga and belief.

Signature ’51,%; 2 333‘7'“‘7;.
Name of Employee: /jﬂHLSHEK.KU e

Mau?ﬁ'/r)\”} Designation:ﬁ).&@i&.%:..../%H:.‘?-.Mﬁ?ﬁgf
Date:..... L?«J'Ll 2024 pepartment:. (&L AL ALL DN S /HE) A
Note: Please sign each page of the declaration. Asset declaration form

must ba In A4 size white paper with computer typed (single side)

in prescribed format.



